Annexure-4

Name of the Corporate Debtor: Shri Karvir Nivasini Mahalaxmi Ispat Private Limited; Date of commencement of CIRP: 18.08.2026 (order received on 19.08.2026); List of creditors as on:

02.09.2026
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1. The above list of creditors is prepared after due verification of claim(s) received by the

Interim Resolution Professional (IRP) based on the information and documents submitted by the
claimant(s) and the Books of Accounts of the Corporate Debtor. However, in accordance with

the provisions of Regulation 14(2) of the IBBI (Insolvency Resolution Process for Corporate

Persons) Regulations, 2016, the IRP/RP may revise the amounts of claims admitted whenever he

comes across additional information warranting such revision.




